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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub:  Reply/response of UPPCB in compliance of the order dated 08.11.2023 passed by Hon'ble
National Green Tribunal, New Dellhi in Original Application No. 465 of 2023 Ashish
Sharma Versus State of U.P.

Sir,
Please refer to the order passed by Hon’ble National Green Tribunal on dated 08.11.2023 in

Original Application No. 465 of 2023 Ashish Sharma Versus State of U.P., the report of the status
of compliance is annexed herewith and forwarded to you with the request that the same may be

placed before the Hon’ble Tribunal for perusal.

Yours Sincerely

Enclosure- As above | Digitatly sighad
Deokum by beckumar

Gupta

ar Gupta oete:202401.03

14:05:01 +05'30'
(D.K. Gupta)
Regional Officer
Copy to:

1. Shri Pradeep Misra, Advocate, Hon'ble National Green Tribunal, New Delhi for

persual and necessary action please.
2. Chief Environmental Officer, C-1, U.P. Pollution Control Board, Lucknow for

information please.
3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and

necessary action please.

Digitally signed
DEO |(U M by Deokumar

Gupta

arGu p_ta Date:2024.01.03

14:05:21 +05°30"

Regional Officer

EARO Greater NeddaLetter Pad New 2021 doex

Fered— owio— 12 A, fRAwfy @ve, Mt TR, awETe— 226010, 39 WEe—www.uppeb.in
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Compliance Report

In

Original Application No. 465/2023

Ashish Sharma

Versus

State of U.P.

Order Date — 08.11.2023

Filed on Behalf of:
Uttar Pradesh Pollution Control Board
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Background

Hon’ble NGT passed order on 08.11.2023 in O.A. No. 465/2023 in the matter of
Ashish Sharma Vs State of U.P. and relevant paras of the order dated 08.11.2023 are
reproduced below: -
“....1. Vide order dated 03.08.2023 this Tribunal constituted a Joint Committee to verify
the factual position and take appropriate remedial action by following due course of law
and submit factual and action taken report and notice was also ordered to be issued to the
Project Proponent M/s Gaursons Promoters Pvt. Limited, Gaur Biz Park, Plot No. 1, Abhay
Khand-2, Shanti Vihar, Indrapuram, Ghaziabad
2. In compliance of order dated 03.08.2023 report of the Joint Committee has been filed
vide email dated 07.11.2023.
3. In view of the averments made in the application and observations made in the report of
the Joint Committee, we consider it appropriate to seek response thereto from (1) State of
Uttar Pradesh through District Magistrate, Ghaziabad, (2) Vice Chairman, Ghaziabad
Development Authority, (3) Member Secretary, UPPCB and (4) M/s Gaursons Promoters
Pvt. Limited. who stand impleaded as respondents no. 1 to 4. Memo of parties be prepared
and attached with the application accordingly.
4. Mr. Pradeep Misra, Advocate has appeared for respondent no. 3 UPPCB and Mr. Mohit
Yadav, Advocate has appeared for respondent no. 4-M/s Gaursons Promoters Pvt. Limited.
The Registry is directed to issue notices to respondent no. 1 and 2.
5. Mr. Mohit Yadav, Advocate for respondent no. 4 seeks time to file reply/response on
behalf of the respondent no. 4-M/s Gaursons Promoters Pvt. Limited.
6. Notice was served on respondent no. 4-M/s Gaursons Promoters Pvt. Limited specifically
requiring it to file its reply/response within two months. Sufficient time was granted for
filing of the same. There is no sufficient ground for granting adjournment for filing of
reply/response by respondent no. 4-M/s Gaursons Promoters Pvt. Limited. Unnecessary
adjournments cannot be allowed to be caused by such defaults. In the interest of justice
adjournment is allowed subject to deposit of Rs. 25,000/- by respondent no. 4-M/s
Gaursons Promoters Pvt. The costs be deposited with NGT Bar Association which will be
entitled to utilize the same for extending facilities to the litigants visiting NGT and creating

awareness for protection and improvement of the environment.
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7. Replies/responses by the respondents be filed within one month by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the
form of Image PDF.

8. List for further consideration on 05.01.2024.......... ”

2.  Action taken by the Joint Committee:

In compliance of Hon’ble Tribunal’s orders dated 08.11.2023, Joint inspection of Project
M/s 14t Avenue, Gaur City-2, Greater Noida West, Gautambuddh Nagar was carried out on
dated 29.12.2023 by by the Joint Committee comprising of following officials in the presence of
Mr Akshat, GM of project proponent.
a. Atul Kumar, Additional Divisional Magistrate (F/R), Gautambuddh Nagar.
b. Brijendra kumar Kushwaha, Manager (Health), Greater Noida Industrial Development
Authority, Greater Noida.

c. Deo Kumar Gupta, Regional Officer, U.P. Pollution Control Board, Greater Noida

The Joint Committee observed that project proponent has resolved all shortcomings
found during previous visit of the Joint Committee, Copy of the Joint Committee inspection

report is being annexed as Annexure-1.

3.  Action taken by the UPPCB:

A. In view of Joint Committee inspection report dated 14.09.2023, Show cause was
issued by HO vide letter no. H02563/C-1/1514/2023, dated 01.11.2023. Compliance
report has been submitted by project proponent through letter dated 28.11.2023,
copy of same is annexed as Annexure-2.

B. Joint Committee again visited the site on dated 29.12.2023. In view of the Joint
Committee report, Recommendation has been sent by Regional Office, UPPCB,
Greater Noida vide letter dated 29.12.2023 (copy of same is annexed as Annexure-3)

to revoke show cause order dated 01.11.2023 with following condition:
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i Project proponent shall deposit Environmental compensation of Rs.
5,35,000/- for defaulting period (From first site visit of the Joint Committee
dated 14.09.2023 to date of verification of compliance dated 29.12.2023) as
per CPCB’s guidelines.

ii.  Project shall comply with Solid Waste Management Rules, 2016 as amended.

iii.  Project shall maintain good housekeeping, regular sanitization and use of anti
odour chemicals in OWC section and nearby areas.

Status report is being submitted for kind perusal and necessary action please.

* ok ok ok ok ok ok ok ok ok ok ok




86

Annexure- 1

Joint inspection report of Project M/s 14" Avenue, Gaur City-2, Greater Noida

West, Gautambuddh Nagar in compliance of Hon’ble Tribunal’s orders dated

08.11.2023,

Joint inspection of Project M/s 14 Avenue, Gaur City-2, Greater Noida West,

Gautambuddh Nagar was carried out on dated 29.12.2023 by undersigned in the presence of
Mr Akshat, GM of project proponent.

Main observations of the Joint Committee:

Vi.

Vii.

In reference to the report submitted by the Joint Committee on dated 14.09.2023,
Show cause has been issued to said project under section 5 of E.P. Act, 1986 by
UPPCB vide letter no. dated 01.11.2023

Project proponent has submitted reply on dated 28.11.2023 regarding show cause
issued by UPPCB. As per project reply, all shortcomings have been removed by
project proponent.

In view of reply of project, site inspection was carried out on dated 29.12.2023. It
was found that collection, segregation and disposal of municipal waste generated
from project is being done properly by project. No leakage was found in ducting
arrangement of organic waste composting room.

Bleaching powder/ anti odour chemicals is being applied to control foul smell in
OWC section.

No foul smell was observed due to handling and operation of OWC section in nearby
area.

Logbook is being maintained regarding quantity of daily generation and disposal of
MSW in project.

Photographs taken during joint committee inspection are enclosed as Annexure-1.

Report is being submitted for kind perusal and necessary action.

;%yrvLW"' , W/@w’ .

24.12.23 \ ﬁr
(Deo Kumar Gupta) (Brijendra kumar kushwaha) (Atul¥amar)
Regional Officer, Manager-Health, Additional Divisional Magistrate
U.P. Pollution Control Greater Noida Industrial (F/R),

Board, Greater Noida Development Authority. Gautambuddh Nagar.
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Annexure-1

Photographs taken during joint committee inspection are as given below:-

et
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£k ouefsraom i) GIURS

// . your own world
— g 2-es
Ro.-ULPPL- (N reader olda
To Dated- 28.11.2023
r “ ' [}
The Chief Environment Officer k= P |

Uttar Pradesh Pollution Control Board,
T.C.-12V, Vibhuti Khand,

Gomti Nagar, Lucknow-226010, Uttar Pradesh IR Riefar) (e /o)
7| 98 TR
Sub

In response to your letter dated 01.11.2023 bearing reference number H02563/C-1/1514
concerning compliance of provisions of the Solid Waste Management Rules 2016 in the

Group Housing Project 14% Avenue/GC-14, “Gaur City 2” at Plot No. GH-03, Sector-16C,
Greater Noida, Uttar Pradesh

Ref Your Letter no. - H02563/C-1/1514 dated 01.11.2023 (Annexure 1)

Receiving Copy of Letter No. 696/ NGT-67/2023 dated 16.09.2023 (Annexure 2)
Reply Letter Receiving to Pollution Control Board - Greater Noida (Annexure 3)
Reply Posted via Speed Post to Pollution Control Board - Lucknow (Annexure 4)

Photographs of cleaning of ventilation grills works and air leakages repair (Annexure 5)
Log Book Copy of Solid Waste Management Works (Annexure 6)

Log Book of Anti Odor chemical and bleaching power maintained at site (Annexure 7)
Approved Sanctioned Map from Greater Noida Authority (Annexure 8)

o NG W

Respected Sir,

We are writing in response to the above referenced letter sent to us by your esteemed office in compliance

with the order dated 03.08.2023 passed by the Hon'ble National Green Tribunal in the OA No. 465/2023
Ashish Sharma Versus State of UP.

We wish to bring to your records that we had received the letter dated 16.09.2023 bearing reference number

696/ NGT-67/2023 dated 16.09.2023 sent to us by the Uttar Pradesh Pollution Control Board, Greater Noida
only on 28.10.2023. (Receiving Copy of which is attached as Annexure 2).

The reply to the said letter dated 16.09.20123 has been duly submitted by us vide our letter dated 03.11.2023
(Receiving Copy of the same is attached as Annexure 3) and a copy of the same was also sent to your

esteemed office, at Lucknow via Speed Post on 04.11.2023. (Copy with Speed Post Receipt attached
herewith as Annexure 4) :

In View of the above the Company has already responded to concerns mentioned in this letter which arelft
again stated as follows:-

Y "1} The issue of unpleasant 0‘_101‘5 emanating from the area has been addressed by rectifying air leakages |,
B and ventilation grills cleaning work in the Garbage Room. (Photos of the same attached as Annexure 5)47¢

: ? 1 Log Book copy of OWC Machine is Sﬁrbﬂﬁtted as Annexure 6 ’ R --‘;.‘
;L f& AE_EE/| For Gaursdps Profnoters Private Limited

Corr W e s e
GAURSONS PROMOTERS PRIVATE LIMITED

At .
; , : orised Signatory
Corp. Off.: Gaur Biz Park, Plot No. -1, Abhay Khand Il, Indirapuram, Ghaziabad - 201014 (U.P) India

Ci1i: U85200DL2006PTCI57197 | Tet +91-120-434 3333 | Toll Free: 1804 180 3052 o St T .

£ customercare@gaursonsindia com | W gaursongindia.com ’ o=

Beagid (¥4

V0§ V5t Floor Ashish Camm Compies Plat Mo 270 1% Maw R,

lan! Enclase. Dardhi- 110082




89

your own world

3. Regular use of Anti-Odor Chemicals and Bleaching Powder is being done in the Garbage Room. The

logbook detailing the issuance of Anti-Odor Chemicals and Bleaching Powder to the Garbage Agency is
annexed herewith as Annexure 7

The OWC Machine Room / Garbage Room is located underneath Tower I in Basement 1. The map

depicting the OWC Room's location, as approved and sanctioned from Greater Noida Authority is
attached herewith as Annexure 8

The Company is diligently maintaining the Garbage Room and using bleaching powder along with anti-
odor chemicals on a daily basis. Therefore, we respectfully request your esteemed office not to take any
coercive action against the Company and withdraw the averments made in the subject letter. We further
request your good office to schedule a site inspection should you require a physical verification of facts.

Thanks,

Yours sincerely,

Fomi

For gor Ws Gaursons Promoters Pvi. Ltd

au- 'SzomoterW' i
m/mm

(Authorized Signatory) '

Mob-9811003978rised Signatory

Encl.as above

CCTo:

1. The Regional Officer
Uttar Pradesh Pollution Control Board,
A-1, First Floor, Commercial Complex, Sector Beta-2
Greater Noida-Gautam Budh Nagar, Uttar Pradesh

\/Z/District Magistrate-Gautam Budh Nagar

GAURSONS PROMOTERS PRIVATE LIMITED

£ .
g Corp Off - Gaur Biz Park, Plot No.-1, Abhay Khand-I, Indirapuram, Ghaziabad - 201014 (U.P) India
85 it UA5200DL2006PTC157197 | Tel +91-120-434 3333 | Toil Free 1800 180 3052

GAUR c lw _2 E";‘fustomercareungaursons?mdla.com i W' gaursonsindia com
ok {.fi‘ o ouf

o 101 Yar Flowr Ashren Comme Zamnben Piot N 203 L3 New Hajdham Enclave Delhe 110092




&, As per the calculation ghféet below, to\&] solid was

& i been installed .to-m aﬁ% iSW ) i L .
& y 0’5, gl s P N for Gaurs .

=
90

GAURS

your own world

To

Dated- 03.11.2023
The Regional officer, Greater Noida

Uttar Pradesh Pollution Control Board,

A-1, First Floor, Commercial Complex, Sector Beta-2,
Greater Noida-Gautam Buddh Nagar (UP).

Sub In response to your letter dated 16.09.2023 bearin

concerning compliances of order dated 03.08.2023
Tribunal in (OA No. 465/2023 Ashish Sharma Ver
Project 14th Avenue / GC 14 “Gaur City 2”

g reference number 696/NGT-67/2023
passed by the Hon’ble National Green
sus State of UP) in the Group Housing

at Plot no.-GH-03, Sector-16C, Greater Noida
(U.P.)
Ref 1. Your Letter no. - 696/NGT-67/2023 dated 16.09.2023 (Annexure 1)
2. Log Book Copy of Solid Waste Management Works (Annexure 2)
3. SOP Issued to Garbage Agency document (Annexure 3)
4. Technical Details of OWC Machine (Annexure 4)
5. Approved Sanctioned Map from Greater Noida Authority (Annexure 5)
6. Purchase order of Anti Odor chemical and bleaching power (Annexure 6)
7. Photographs of OWC Machine in working condition (Annexure 7)
8. Photographs of Solid Waste Management System at GC 14 Site (Annexure 8)
9. Photographs of Manure Use in Horticulture Area within Project GC 14 (Annexure 9)
10. Photographs of Garbage Room Deep Cleaning Work After Work Completion in Evening
(Annexure 10)
11. Photographs of ducting work maintenance work (Annexure 11)
12. WO & Payment details of Maintenance Contract of Duct Work (Annexure 12)
13. Log Book of Anti Odor chemical and bleaching power maintained at site (Annexure 13)
Respected Sir,

With reference to the above subject, we would like to inform that we have developed a Group Housing
Project “Gaur City 2” at Plot no.-GH-03, Sector-16C, Greater Noida (U.P.).

In view of your Letter no. - 696/NGT-67/2023 dated 16.09.2023 which was received on 28th October 2023,
we would like to state that the project GC14 (14t Avenue) consists of total

21 towers comprising of a total oﬁr’jﬂ‘
4693 flats. Presently, there are 3800 families residing in these complexes. %

4 ; ;& ' ‘]
te generated is approximately 5130 KGs out of whig ‘&
* about 2000 kg/day. bio;ﬁsdgg_lﬁ wéh{e. Two OWC Machines of 1000 Kg/ day Capacity Each ha

, i |

(Please Refer Annexure 2).

\

Ly et
A

.
\ 4
GAURSO PROMOTERS PRIVATE LIMITED
Regd. O1f.: 101, Ist Floor, Ashish Comm, Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092
G) v, Cerp. Off: Gaur Biz Park, Plot No--1, Abhay Khand-1i, Indirapuram, Ghaziabad - 201014 (U.P} India
Tel: +491-12

0-434 3333 | Toli free: 1800 180 3052 | CIN: U45200DL2006PTC 157197
: GAUR c ITY—Z E: customercare@qaursonsindia.com | W. gaursonsindia.com
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-OWC Machine Calculation - GC 14/ 14th Avenue |
Description _ | Unit LEaction ars o]
Occupied No. of Flats Numbers | 3800 -‘
| Average Occupancy / Flat Numbers | 4.5 |
Total Population Numbers | 17100 |
— Kg / Capita / |
_Rimdenhal Refuse (As per NBC 2016) Dgy & 0.3
isﬁmted Waste Generated Kg / Day 2130
Etimated Organic Waste Generated (40%) Kg / Day 2052
Estimated Inorganic Waste Generated Kg / Day 3078
Capacity of OWC Machine Installed at Site Kg./Day 2000 ]

The Solid Waste Management System implemented at the site is detailed in the SOP issued to the
Garbage Agency appointed for such purposes. (Please Refer Annexure 3).

3. OWC Machine installed in the project is of Make - SMS Hydrotech from Faridabad. Daily electricity

consumption of each machine is around 40 - 50 Units considering 12 - 14 Hours Operation per day. (For
Technical Details Please Refer Annexure 4)

4. The Manure generated from OWC Machine is used in landscaping areas within and outside the project.
The excess manure is being handed over to the garbage vendor for self-use/sale.

5. The OWC Machine Room / Garbage
depicting the OWC Room's location,
attached herewith as Annexure 5.

Room is located underneath Tower I in Basement 1. The map
as approved and sanctioned from Greater Noida Authority is

6. Bleaching Power and Anti Odor chemical are being administered daily within the project premises for

sanitation and cleaning purposes. A copy of Purchase order of Anti Odor chemical and bleaching power
is attached herewith as Annexure 6.

7. In extension of the aforementioned practices, we have dili
in strict compliance with the regulations stipulated in
Rules, 2016 published on 08.04.2016 by Ministry
(MoEFCC), New Delhi (actual site images are annexe

gently arranged for Solid Waste Management
the Solid Waste (Management & Handling)
of Environment, Forest and Climate Change
d as Annexure 8) details of which are as follows :

»  We are providing two distinct dustbins (Green and Blue) to facilitate waste segregation, primarily
categorized as Dry and Wet Waste, allocated to each flat owner.

*  Solid waste generated from each flat is collected u
Waste.

. We are undertaking Waste Segregation techni
Biodegradable, Non-Biodegradable,

sing the respective dustbins for Dry and Wet

ques by categorizing various types of waste such as

Recyclables, Hazardous, and E-waste within the Project.

e  Biodegradable waste, sorted and segregated, is subsequently converted into compost via the
Organic Waste Composter installed at the sjte (Images annexed as Annexure 7) and utilized in the
Horticulture within the Project. (Images annexed as Annexure 9)

e Other segregated wastes like Non—Biodegradable, Recyclables, Hazardous and E-waste etc. are

! appropriately managed and subsequently handed over to the respective Waste Handling Agencies,

e For Gaursons fromoters Pvt. Ltd.
GAURSGNS PROMOTERS PRIVATE LIMITED .

flegd Cf Office No.-101, First Floor, TFL +91-120-434 3333
o Ashish Commercial Complex, Plot No-2/3, 1061 FRTE 1800 180 3052 :
_ LSC New Rajdhani Enclave, Delhi-110093 k- customercare@gaursonsindia.com
Y Coin Lt .Gaur Biz Park Plot No-1, Abhay Khand-II, v/- gaursonsindia.com
GAUR BITY'Z Indirapuram, Ghaziabad - 201014 (U P Ingia (1% U45200D1.2006PTC157197

I TREAL ESTATE | RETAIL | EDUCATION | HOTR(S | SPGITS | INFRASTRUCTURE | MEDIA

o Py A A o AN Ao et g o i

nd Siprnatory

SV

—
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A total‘ of 58 dustl?ins, each of 220 liters capacity and equipped with wheels, have been provided for the
purpose of collecting garbage from the project.

'tl'hhe issue of unpleasant odors emanating from the area has been addressed by rectifying air leakages in
e Garbage Room. Regular use of Anti-Odor Chemicals and Bleaching Powder has been implemented

in the Garbage Room. Images depicting the deep cleanin > ' 5 this |
Anmexreio g picting p g process are appended to this ietter as

10.

The log?ook detailing the issuance of Anti-Odor Chemicals and Bleaching Powder to the Garbage
Agency is annexed herewith as Annexure 13.

11. The repair and maintenance work for the ducting system is currently in progress and is expected to be

finalized within the next ten days. Images of the maintenance work is annexed herewith as Annexure

:l, accompanied by the Work Order Copy and Payment Details to the contractor, provided as Annexure

In view of the above details and clarifications, we respectfully request your esteemed authority to render
this complaint null and void.

Thanks,

Yours sincerely,

For Vs ferysrariy motats Bty Ledtd

V
(Authorize ‘%\Hﬂ&‘u‘sed Signatory

Mob-991164069
Encl.as above

CCTo:

The Chief Environment Officer,

Uttar Pradesh Pollution Control Board,
T.C. - 12V. Vibhuti Khand,

Gomti Nagar, Lucknow - 226010

GAURSONS PROMOTERS PRIVATE LIMITED
' Gaur Biz Park, Plot No.-1, Abhay Khand-ll, Indirapuram, Ghaziabad - 201014 (U.P) India
U45200DL2006PTC157197 +91-120-434 3333 1800 180 3052

: customercare@gaursonsindia.com gaursonsindia.com
G A u R c ITY - 2 103, Vst Floot, Ashith Comm. Campiex. Plot No- 271, LSC Naw Raydhani Enclave. Deths 110092

| 'REAL ESTATE | RETAIL | EDUCATION | HQTELS | NBFC | CONTRACTING | SPORTS | ENERGY
PERNDSR A (o L e P T O VA S M 5 A TS dealraia L YL -

TS 3 W g Lo N T IIREEENTTT RS

= T T T PR SR R e T TR R Ve T
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